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PUNJAB VIDHAN SABHA SECRETARIAT
NOTIFICATION

The 19th May, 2025

No0.1-CCAA/2025-26/ ...23.... Under Rule 251-M of the Rules of Procedure and
Conduct of Business in the Punjab Vidhan Sabha, Hon'ble Speaker has been pleased to nominate
on 19th May, 2025 the following Members to serve on the Committee on Co-operation and its
Allied Activities for the Year 2025-26 :-

;! Sardar Sarvan Singh Dhun
2. Sardar Amansher Singh (Shery Kalsi)
3. Sardar Avtar Singh Junior
4. Dr. Charanijit Singh
5. Shri Dinesh Kumar Chadha
6 Sardar Fauja Singh
7 Sardar Gurdeep Singh Randhawa
8 Rana Inder Partap Singh
9 Shri Jagdeep Kamboj Goldy
10 Sardar Jagtar Singh Diyalpura
11 Shri Naresh Kataria
12 Sardar Rupinder Singh
13 Sardar Sukhwinder Singh Kotli

Under Rule 184 (1) read with Rule 207 of the Rules of Procedure and Conduct of
Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly), The Hon'ble Speaker has
appointed Sardar Sarvan Singh Dhun, M.L.A., as Chairman of the Committee.

DATED CHANDIGARH Ram Lok Khatana,

The 19th May, 2025 (57‘/11/ Secretary.
,‘ N



